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No. A4-22345/2017. 15th December 2017.

Notice is hereby given to all to whom it may concern
that Ramla Beevi, Shafeek Manzil, Chanappara P. O., Ittiva
Village, Kottarakkara Taluk, Kollam District in Kerala State
has submitted an application in this office for the grant
of a legal heirship certificate in respect of her deceased
husband Sherifudeen who expired on 6-8-2017.
The certificate requested is to receive benefits from
abroad due to the deceased. Enquiry in the above matter
through the Village Officer, Ittiva reveals that the
following are the only surviving legal heirs of the
deceased.

SCHEDULE
SI. Name of the Relationship Age
No. legal heirs with the deceased
1 Ramla Beevi Wife 2
2 Muhammed Shafeek, S. R. Son 24
3 Rafeek, S. R. » 19
4 Farook, S. R. » 15
5 Subaida Beevi Mother 70

SI. No. 4 is a minor and is under the care and
protection of SI. No. 1. Father of the deceased is not alive.
Therefore it is propsoed to issue a legal heirship
certificate in favour of the applicant stating that the
persons mentioned in the above schedule are the legal
heirs of the deceased.

Objections if any against the issuance of the said
certificate should be filed in person before the Tahsildar,
Kottarakkara within 30 days from the date of publication
of this notice in the Kerala Government Gazette.
Objections received by post or filed after the stipulated
time will not be considered.
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No. A4-22347/2017. 11th December 2017.

Notice is hereby given to all to whom it may concern
that Indira, Prathyaksha Bhavan, Murukkumon, Nilamel
Village, Kottarakkara Taluk, Kollam District, Kerala State
has submitted an application in this office for the grant
of legal heirship certificate in respect of her deceased
husband Sabu who expired on 8-6-2017. The certificate
requested is to produce before the authorities of bank,
Welfare Office and NORKA Roots, for transfer of land
and for other purposes. Enquiry in the above matter
through Village Officer, Nilamel reveals that the following
are the only surviving legal heirs of the deceased.

SCHEDULE
SI. Name of the Relationship Age
No. legal heirs with the deceased
1 Indira Wife 43
2 Vijayamma Mother 71

Deceased has no children. Therefore it is proposed
to issue a legal heirship certificate in favour of the
applicant stating that the persons mentioned in the above
schedule are the legal heirs of the deceased.

Objections if any against the issuance of the said
certificate should be filed in person before the Tahsildar,
Kottarakkara within 30 days from the date of publication
of this notice in the Kerala Government Gazette.
Objections received by post or filed after the stipulated
time will not be considered.

Taluk Office,
Kottarakkara.

(Sd.)
Tahsildar.

Pathanapuram Taluk
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